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 Natrona  GSAvINGs  ANNUITY  CaRTIFI-
 cats  Rues,  ‘1976,  NorrircaTion
 UNDER  GOVERNMENT  SaviNes  Cnari-
 FICATES  ACT  AND  DETAn=D  DEMANDS
 FoR  GrANts,  1976-77,  or  MurvisTRIEs
 or  Dergnce,  ExTERNaL  AFFAIRS  IND
 Home  Arairs

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRI-
 MATI  SUSHILA  ROHATGI)  I  beg
 to  lay  on  the  Table—

 (I)  A  copy  of  the  National  Sav-
 ings  Annuity  Certificate
 Rules,  976  (Hind:  and  Eng-
 Tish  versions)  published  in
 Notifitatiom  No  GS  239  (४8)
 in  Gazette  of  India  dated  the
 i8th  March,  3976  under  sub-
 section  (3)  of  section  2  of
 the  Government  Savings
 Certificates  Act,  959

 (2)  A  copy  of  Notification  No
 GSR  240(E)  (Hind:  and
 Enghsh  versions)  pubhshed
 in  Gazette  of  India  dated  the
 i8th  March,  976  :ssued  under
 sub-section  (3)  of  section
 l  of  the  Government  Sav-
 ings  Certificates  Act,  959
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 (3)  A  copy  each  of  the  Detailed
 Demands  for  Grants  (Hindi
 and  English  versions)  of  the
 following  Ministries  for
 976-77°

 qa)  Ministry  of  Defence

 a  Ministry  of  External  Af-
 fairs

 tf.  ‘ibsio/76]

 Revoew  «anp  ANNUAL  Repost  or
 Waren  AND  PowWEKR  DeveLorment
 ConsULrANCY  Servites  (Inpra)  Lm
 New  Dera  Fon  (1974.75:  wits
 Avupitep  AccounTs

 THE  DEPUTY  MINISTER  IN  THE

 an  kicanot  (SHRI  WEDAR AR
 NATH  SINGH),  J],  beg  to  lay  on  the
 Table

 ed
 each  of  the  following

 papers  Indi  and  Enplish”  versions)
 under  sub-sechon  {l)  of  section
 69A  of  the  Companies  Act,  956

 (I)  Review  by  the  Government
 on  the  working  of  the  Water
 and  Power  Development
 Consultancy  Services  (India)
 Limited,  New  Delhi,  for  the
 year  ‘1974-75

 (2  w  Annual  Report  of  the  Water
 and  Power  Development  Con-
 sultancy  Services  (India)
 Limited,  New  Delhi,  for  the
 year  ‘1974-75,  along  with  the
 Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  there-
 on,  [Placed  wn  Library  See
 No  LT-0560/76]

 Tamit  Napu  Private  Couieces  (Rr-
 GULATION)  ORDINANCE  976  AND
 ANNUAL  ACCOUNTs  OF  UNIVERSITY
 oF  DELHI  For  1993-74,  एम  AvDIT
 REPoRT

 THE  DEPUTY  MNISTER  IN
 THE  MINISTRY  OF  EDU-
 CATION  AND  SOCIAL  WEL-
 FARE  AND  IN  THE  DEPARTMENT
 OF  CULTURE  (SHRI  D  P  YADAV)
 T  beg  to  lay  on  the  Table—

 reo)  A  copy  of  the  Tamil  Nad!
 Private  Colleges  (Regule-
 tion)  Ordinance,  976  (Tami
 Nadu  Ordinance  No  1  0
 976)  (Hindi  and  Englisi


